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Title: The Minister of Parliamentary Affairs made a statement regarding Government Business for the week commencing
the 5t" September, 2007 and submission made by members.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA
RANJAN DASMUNSI): Sir, with your permission, I rise to announce that Government Business during the week commencing

Wednesday, the 5t" of September, 2007 will consist of:-
1. Consideration of any item of Government Business carried over from today's Order Paper.
2. Consideration and passing of the following Bills:-
(@) The Aircraft (Amendment) Bill, 2006;
(b) The Payment and Settlement Systems Bill, 2006; and

(c) The Apprentices (Amendment) Bill, 2006, after it has been passed by Rajya Sabha.

Discussion on the Statutory Resolution seeking disapproval of the National Capital Territory of Delhi Laws (Special Provisions)
Ordinance, 2007 and consideration and passing of the National Capital Territory of Delhi Laws (Special Provisions) Bill, 2007.

MR. SPEAKER: Submissions that have been given notice of on the statement of the hon. Minister of Parliamentary Affairs
for the business of the next week will be treated as laid on the Table of the House.
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SHRI N.N. KRISHNADAS (PALGHAT): Sir, the following items may be included in next week's agenda:-

(1) Starting the construction of a new Railway Line from Koliengode to Trissur under Southern Railway. This will be a
throughout Rail connectivity of Guruvayoor, Pazhani, Madurai, Rameswaram; this important pilgrim centres of South
India.

(2) Setting up of new LIT. in Kerala at Palakkad in 11t Plan itself as assured by the Prime Minster and H.R.D. Minister.
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* The Statements were laid on the Table.
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SHRI SUNIL KHAN (DURGAPUR): Sir, following items may be included in next week's agenda:-

(3) To bring a comprehensive legislation for unorganized sector workers so that the 40 crore people like agriculture
workers, bidi workers, rickshaw pullers, brick-field workers, construction workers, mutia-mazdoors, and the

* The statements were laid on the Table.

workers who are engaged as casual labourers should have the right to live like other human beings.

(4) B.O.G.L. is declared closed but why the employees who retired at the age of 60 years are compelled to return back two
years salaries and the remaining employees who have not taken V.R.S are not given their full salaries as yet, not only
that their pay scales are not revised till 90's. Why the discrimination is taking place among the PSU's. The difference
of pay scale in between the Officer and next to Officer is from Rs 7 lakh to Rs 21 lakh.
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